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the Government, especially Of fee Ministry of 
Human Resource Development to the great 
hardship causey to the pension-*rs of Central 
universities, as their pensions have not yet 
been revised although the Central Government 
has announced the rules several months ago 
under which these employees were entitled to 
get enhanced pensions and arrears were also to 
be Paid to them. 1 have received this in-
formation from the pensioners of Muslim 
University, Aligarh, that necessary instructions 
have not been issued so far by the University 
Grants Commission to the Muslim University 
authorities to Pay to pensioners pensions at 
new rates under the revised rules. It means 
that neither the enhanced pensions are being 
paid nor arrears of pensions have been paid to 
the pensioners. This is really distressing and 
shocking that the University Grants Com-
mission should take so much time in sending 
the necessary innstructions. Surely, this cannot 
be called efficiency. Why has so much time 
been taken by the U.G.C. in sending necessary 
instructions? This has resulted in non-payment 
of pensions to poor retired teachers and other 
employees of the universities. This is a sad 
commentary on the working of the  U.G.C.  
which must be  removed. 

Through you Madam, I shall request the 
Minister of Human Resource Development to 
take immediate action in his matter and help 
the poor pensioners of the Muslim University, 
Aligarh, and other Central universities. 
Further, he should see to it that the U.G.C. 
works more efficiently by giving up its time-
consuming, stowmoving and dilatory 
methods. 

Construction of Unauthorised structures in 
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